
243 Papers Laid FEBRUARY 22, 1978 Papers 244

1978 under sub-section (3) o f sec
tion 9 o f the Seaward Artillery 

, Practice Act. 1949. [P loccd  in L i-  
hrary. See  No. LT— 1523/78],

P a p e r s  u n d e r  C o m p a n i e s  A c t ,  R e p o r t  
O F  T H E  D e v e l o p m e n t  C o u n c i l  f o r  
I n s t r u m e n t s  i N D U S x n v  f o p  1975— 77, 
N o t i f i c a t i o n s  u n d e r  I n d u s t r i e s  ( D e 

v e l o p m e n t  A N D  R e g u l a t i o n ) A c t  a n d  
E s s e n t i a l  C o m m o d i t i e s  A c t ,  e t c .

THE MINISTER OF STATE IN THE 
M IN ISTRY OF INDUSTRY (K U M A R l 
A B H A  M A ITI) : On behalf o f Shri
G eorge Fernandes, T beg to lay on the 
Table: —

(1 ) A  copy each o f the follow ing 
papers (H indi and English versions) 
under sub-section (1 ) o f section 
619A of the Companies Act, 1956: —

(a) ( i)  R eview  by the G ov
ernment on the w orking o f the 
National Instruments Limited, 
Calcutta, for the year 1976-77.

(ii) Annual Report o f the Na
tional Instruments I^imited, Cal
cutta, fo r  the year 1976-77 along 
with the Audited Accounts and 
the comments o f the Com ptroller 
and Auditor General thereon. 
[P laced in Library. See No. L T - 
1524/78.]

(b )  ( i)  R eview  by  the G overn
ment on the w orking o f the A rti
ficial Limbs Manufacturing Cor
poration o f India, Kanpur, for the 
year 1976-77.

(ii) Annual Report o f the A rti
ficial Lim bs M anufacturing Cor
poration o f India, Kanpur, for the 

-year 1976-77 along with the Audit
ed Accounts and the comments o f 
the C om ptroller and Auditor 
General thereon. [Placed in 
Library. See No. LT-1525/78.]

.1 ( c ) (1 )  R eview  b y  the G overn
m ent on  the w orking o f the In
strumentation Limited, Kota for 
the year 1976-77.

(ii) Annual Report o f  the In
strumentation Limited^ Kota ft>r 
the year 1976-77 along with the 
Audited Accounts and the com 
ments o f the Com ptroller and 
Auditor General thereon. [P lac
ed in Library. See No.  ̂ L T - 
1526/78.]

(d ) (i) Review  by thf* G overn
ment on the working o f thf» Nation
al Newsprint and Paper Mills Lim i
ted, Nepanagar, for the vear 1976- 
77.

(ii) Annual Report o f the Na
tional Newsprint and Paper Mills 
Limited, Nepanagar, for  the year 
1976-77 along with the Audited 
Accounts and the comments o f the 
Com ptroller and Auditor General 
thereon. [Placed in Library. See 
No. LT-1527/78.]

(e ) (i)  R eview  by the G overn - 
jnent on the w orking o f the Hin
dustan Paper Corporation L im it
ed, New Delhi, for the year 197«- 
77.

(ii) Annual Report o f the Hin
dustan Paper Corporation L im it
ed, New Delhi for  the year 1976- 
77, along with the Audited A c
counts and the comments o f the 
Com ptroller and Auditor General 
thereon. [Placed in Library. See 
No. LT-1528/78.]

(2) Tw o statements (Hindi and 
English versions) .showing reasons 
for  delay in laying the papers m en
tioned at (d ) and (o ) o f item (1) 
above. [Placed in Library. S ee  No. 
LT-1528/78.]

(3 ) A  copy o f the Report (Hindi 
and English versions) o f the D e
velopm ent Council for Instru
ments Industry for the period
1975— 77 under sub-section (4) o f 
section 7 o f the Industries (D eve
lopment and Regulation) Act, 
1951. [Placed in Library. See 
No. LT-1529/78.]



245 Papers Laid PHALGUNA 3, 1899 {SAKA) Papers Laid . 246

(4) A  copy of Notification No. 
S.O. 787(E) (Hindi and English 
versions) published in Gazette of 
India dated the 28th November, 1977 
regarding the continuance of control 
over the management of Messrs 
Containers and Closures Limited, 
Calcutta, under sub-section (2) of 
section 18A of the Industries (De
velopment and Regulation) Act, 
1951. IPlaced in Library. See No. 
LT— 1530/78.]

(5) A  copy of the Salt (Price 
Control) Order, 1977 (Hindi and 
English versions) published in Noti
fication No. S.O. 688(E) in Gazette 
o f India dated the 27th September, 
1977 under sub-section (6) of section 
3 of the Essential Comrriudities Act, 
1955. [Placed in Library. See No. 
1531/78.]

(6) A copy of the Annual Report 
(Hindi and English versions) of the 
National Institute of Design, 
Ahmedabad, for the year 1976-77. 
[Placed in Library. See No. LT— 
1532/78.]

R e v i e w  o n  a n d  A n n u a l  R e p o r t  o f  
N a t i o n a l  T h e r m a l  P o w e r  C o r p o r a 

t i o n  L t d .

THE MINISTER OF ENERGY 
(SHRI P. RAMACHANDRAN) :
1 beg to lay on the Table—a copy each 
of the following papers (Hindi and 
English versions) under sub-section 
(1) of section 619A of the Compa
nies Act, 1956: —

(1) Review by the Government 
on the working of the National 
Thermal Power Corporation Limit
ed, New Delhi, for the period ended 
31st March, 1977.

(2) Annual Report o f the Natio
nal Thermal Power Corporation 
Limited, New Delhi, for the period 
ended 31st March, 1977, along with 
the Audited Accounts and the com 
ments of the Comptroller and Audi
tor General thereon. [Placcd tn 
Library. See No. LT— 1533/78.]

N o t i f i c a t i o n  u n d e r  M e r c h a n t  S h i p 
p i n g  A c t  a n d  R e v i e w  o n  a n d  A n n u a l  
R e p o r t  o f  H i n d u s t a n  S h i p y a r d  L t d . 
a n d  o f  S h i p p i n g  C o r p o r a t i o n  o f  I n d i a  

L t d .

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTRY OP 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM ) : I beg to lay on the 
Table: —

(1) A  copy of the Shipping De
velopment Fund Committee (Em
ployees’ Contributory, Provident 
Fund) Amendment Rules, 1978 
Hindi and English versions) publish
ed in Notification No. G.S.R. 131 in 
Gazette o f India dated the 21st Jan
uary 1978 under sub-section (3) of 
section 458 of the Merchant Ship
ping Act, 1958. [Ploced in Library. 
See No. LT— 1534/78.]

(2) A  copy each of the following 
papers (Hindi and English versions) 
under sub-section (1) of section 
619A of the Companies Act, 1956: —

(a) (i) Review by the Govern
ment on the working of the 
Hindustan Shipyards Limited, 
Visakhapatnam, for the year 
1976-77.

(ii) Annual Report o f the 
Hindustan Shipyard Limited, 
Visakhapatnam, for the year 
1976-77 along with the Audited 
Accounts and the comments of 
the Comptroller and Auditor 
General thereon. [Placed in 
Library. See No. L T -1535/78.]

(b ) (i) Review by the Govern
ment on the working of the 
Shipping Corporation of India 
Limited, Bombay for the year 
1976-77.

(ii) Annual Report o f the 
Shipping Corporation o f India 
Limited, Bombay, for the year 
1976-77 along with the Audited 
Accounts and the comments o f


